Central Administrative Tribunal
Principal Bench ,N,Delhi

R KN

0., No. 279/95

Beu Dslhi, this the 1st Day of March, 1995,

HON'BLE SHRI J.P. SHERMA, MEMBER (3)

HON'BLE SHRI BoK, SINGH, MEMBER(A)

1« Shri Prahlad s/p
Sh, Bhageti

2e 3h, 3hiv Pecjan sfe
$h, Ram Sanuar

3. 9h, Shakeel Ahmed s/e
Sh, Shashit Ali

4, Sh, Ramesh Chandra Jha s/e
Sh, M.Ledha

5. Sh, Gepal Duedi s/e
Sh, Shiv Peejan

6+ Ram Adhar s/e
Sh, Shiv Osni
All Ex-Khallasies under 10U

N oRailuays, Bhajipurae ‘ Apolicante

(By Shri B8,5.Mainee, Advecate)

Versus
Unien ef India threug,

1e The Secratary,
Railway Bgard ‘
(Ministry of Railuays),
Rail Bhauwan,
New Delhi,

2. The General Mameger,
NeE s Railuw ay,
Gerakhpur,

3, The Bivisienal Railuay manager,
- NGE, Railway, : : ;
Izatnagar, ' Rasgsnﬁants’k

(By None)
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